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MINUTES OF THE MEETING No. 48/14 dated    26.2.2014 UNDER  THE CHAIRMANSHIP OF  Shri  Akash Taneja, Jt. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 
 
1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2       Shri J.P. Pathak, Asstt. Director, DC(MSME), Nirman Bhavan, N. Delhi
 
3.    Shri Jasbir Singh, Consultant, Deptt. of C&PC(Chem.Div), Shastri Bhavan, New Delhi
 
4      Shri O.P. Sharma, Jt. Industrial  Adviser, Deptt. of C&PC(Chem.Div), Shastri
Bhavan, New Delhi
 
 
The Committee first considered minutes of the NC Meeting No.47                                                                                                        
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                              /14
for confirmation and confirmed and adopted the same without any change.
 
 
 
 
Case No M-207
NC No.48/14
Dated 26.2.2014

M/ s  Servo Plastichem (P) Ltd, 
 F.No.01/83/50/562/AM11/DES-IV
RLA F.No.02/24/040/ 125/AM11
Lic.No.0210149640 dated 26.10.2010

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks.  Re-listed for 26.3.2014.
 
 
 
Case No M-208
NC No.48/14
Dated 26.2.2014

M/ s  Indian Cork Industries, New Delhi
 F.No.01/83/50/107/AM10/DES-IV
RLA F.No. 05/24/040/742/AM09
Lic.No.0510237309 dated 27.2.2009
 

 
The Committee considered the case as per agenda. Based on the  written recommendation of DIPP vide their U.No.7/19/2014-TSW     dated 13.1.2014,  the Committee decided to approve the case  as under :-

 
Export Item Qty. Import Item Qty.
Cork Sheets / Slabs /
Rubberized Cork Sheets /
Gaskets

1 Kg 1. Acrylonitrile Butadiene
Rubber
 
2. Rejected Cork Stoppers &
Disc or Granulated Cork

0.337  Kg
 
 
0.588 Kg

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 48/83-ALC1/2013 MEETING DATE : 26.02.2014
 

1

Case No.:15/1/83-ALC1/2012 Party Name:INDIAN TECHNOMAC CO.LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00973/AM12/ RLA File :05/23/040/00459/AM12/ Lic.No/Date:0510318043
16.02.2012

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and observed that technical Comments were called for from M/o Mines but the same have not been received so far. It was decided to remind Jt. Secretary, M/O Mines to expedite the comments. The case is re-listed for 26.3.2014.
 

2

Case No.:20/8/83-ALC1/2012 Party Name:PUNE METAGRAPH Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00157/AM13/ RLA File :31/83/040/00257/AM12/ Lic.No/Date:3110054198
11.05.2012

Defer Date:26.03.2014

Decision :Hard copy not received. The Committee decided to send reminder to RA with copy to firm. Re-listed for 26.3.2014.
 

3

Case No.:1/13/83-ALC1/2013 Party Name:SHYAM CHEMICALS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00163/AM14/ RLA File :03/95/040/00054/AM13/ Lic.No/Date:0310694693
15.05.2012

Defer Date:26.03.2014

Decision :Hard copy not received. The Committee decided to send reminder to RA with copy to firm. Re-listed for 26.3.2014.
 

4

Case No.:40/47/83-ALC1/2012 Party Name:HYDERABAD CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00874/AM13/ RLA File :09/24/040/00387/AM13/ Lic.No/Date:0910054301
09.11.2012

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

5

Case No.:36/5/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00044/AM14/ RLA File :31/83/040/00128/AM13/ Lic.No/Date:3110056284
20.11.2012

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

6

Case No.:8/51/83-ALC1/2012 Party Name:VISHNU CHEMICALS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00914/AM13/ RLA File :09/24/040/00442/AM13/ Lic.No/Date:0910054597
21.12.2012

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

7

Case No.:25/47/83-ALC1/2012 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00859/AM13/ RLA File :05/23/040/00409/AM13/ Lic.No/Date:0510342817
09.01.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and  noted that reply from the  firm has been received and   sent to Deptt. of C&PC(PC Div) on 24.2.2014.   Re-listed for 26.3.2014.
 

8

Case No.:3/52/83-ALC1/2012 Party Name:PROEC ENERGY LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00922/AM13/ RLA File :05/24/040/00383/AM13/ Lic.No/Date:0510342979
10.01.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

9

Case No.:25/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00944/AM13/ RLA File :03/95/040/00846/AM13/ Lic.No/Date:0310722522
31.01.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. The case is re-listed for 26.3.2014.
 

10

Case No.:5/5/83-ALC1/2013 Party Name:SYNGENTA INDIA LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00013/AM14/ RLA File :31/83/040/00163/AM13/ Lic.No/Date:3110057093
12.02.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

11

Case No.:47/52/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00966/AM13/ RLA File :08/24/040/00379/AM13/ Lic.No/Date:0810118389
14.02.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

12

Case No.:32/52/83-ALC1/2012 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00951/AM13/ RLA File :50/24/040/00016/AM13/ Lic.No/Date:5010001598
19.02.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014
 

13

Case No.:80/5/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00088/AM14/ RLA File :05/23/040/00477/AM13/ Lic.No/Date:0510346443
19.02.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and Committee noted that reply from the  firm has been received and   sent to Deptt. of C&PC(PC Div) on 24.2.2014.   Re-listed for 26.3.2014.
 

14

Case No.:3/20/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00286/AM14/ RLA File :03/95/040/00959/AM13/ Lic.No/Date:0310725626
25.02.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. Hard copy of application from RA and firm. E-mail issued on 26.9.2013. Reminder issued on 5.11.2013 and 30.12.2013 for hard copy. Committee decided to call for Central Excise Data duly certified by Central Excise Department. The case is re-listed for 26.3.2014
 

15

Case No.:33/5/83-ALC1/2013 Party Name:PANAMA PETROCHEM LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00041/AM14/ RLA File :03/95/040/00901/AM13/ Lic.No/Date:0310727299
07.03.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

16

Case No.:37/5/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00045/AM14/ RLA File :03/95/040/00844/AM13/ Lic.No/Date:0310727317
07.03.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 26.3.2014.
 

17

Case No.:88/26/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00411/AM14/ RLA File :09/24/040/00540/AM13/ Lic.No/Date:0910055575
27.03.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. E-mail issued on 21.11.2013. Reminder issued on 22.1.2014. The case is re-listed for 26.3.2014
 

18

Case No.:89/26/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00412/AM14/ RLA File :09/24/040/00527/AM13/ Lic.No/Date:0910055574
27.03.2013

Defer Date:26.03.2014

Decision :D/L dated 31.12.2013 issued by DIPP. Reminder issued by this office on 21.2.2014. The case is re-listed for 26.3.2014.
 

19

Case No.:1/8/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case withdrawn

HQ File :01/83/050/00151/AM14/ RLA File :50/24/040/00019/AM13/ Lic.No/Date:5010001629
28.03.2013

Defer Date:

Decision :The Committee considered the case as per agenda and noted that RA, Nagpur vide their letter dated 27.1.2014 informed that the  unutilized license has been  surrendered by firm and the same has been cancelled. Hence decided to withdraw the case.
 

20

Case No.:3/4/83-ALC1/2013 Party Name:SV PLASTOCHEM PVT.LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00008/AM14/ RLA File :31/24/040/00089/AM11/ Lic.No/Date:3110057927
15.04.2013

Defer Date:26.03.2014

Decision :D/L dated 1.1.2014 issued by Deptt. of C&PC(Chem.Div). Re-listed for 26.3.2014.
 

21

Case No.:4/17/83-ALC1/2013 Party Name:RUSHABH INVESTMENT PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00177/AM14/ RLA File :31/83/040/00006/AM14/ Lic.No/Date:3110057928
15.04.2013

Defer Date:26.03.2014

Decision :D/L dated 1.1.2014 issued by Deptt. of C&PC(Chem.Div). Re-listed for 26.3.2014.
 

22

Case No.:6/17/83-ALC1/2013 Party Name:RUSHABH INVESTMENT PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00179/AM14/ RLA File :31/83/040/00007/AM14/ Lic.No/Date:3110057931
16.04.2013

Defer Date:26.03.2014

Decision :D/L dated 1.1.2014 issued by Deptt. of C&PC(Chem.Div). Re-listed for 26.3.2014.
 

23

Case No.:77/17/83-ALC1/2013 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00250/AM14/ RLA File :03/95/040/01041/AM13/ Lic.No/Date:0310732195
22.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014.  The case is re-listed for 26.3.2014.
 

24

Case No.:24/21/83-ALC1/2013 Party Name:VIVIMED LABS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00310/AM14/ RLA File :09/24/040/00014/AM14/ Lic.No/Date:0910055852
23.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder issued on 22.1.2014. The case is re-listed for 26.3.2014.
 

25

Case No.:17/17/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00190/AM14/ RLA File :08/24/040/00015/AM14/ Lic.No/Date:0810120489
25.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

26

Case No.:78/17/83-ALC1/2013 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00251/AM14/ RLA File :03/95/040/01040/AM13/ Lic.No/Date:0310732635
26.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

27

Case No.:88/17/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00261/AM14/ RLA File :03/94/040/00011/AM14/ Lic.No/Date:0310732675
26.04.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014
 

28

Case No.:53/17/83-ALC1/2013 Party Name:PROEC ENERGY LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00226/AM14/ RLA File :05/24/040/00016/AM14/ Lic.No/Date:0510352597
29.04.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014
 

29

Case No.:87/17/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00260/AM14/ RLA File :03/94/040/00015/AM14/ Lic.No/Date:0310732719
29.04.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014
 

30

Case No.:51/17/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00224/AM14/ RLA File :08/24/040/00018/AM14/ Lic.No/Date:0810120614
30.04.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

31

Case No.:81/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00254/AM14/ RLA File :03/94/040/00051/AM14/ Lic.No/Date:0310732915
30.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and is being sent to C&PC(Chem.Div). The case is re-listed for 26.3.2014.
 

32

Case No.:83/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00256/AM14/ RLA File :03/94/040/00050/AM14/ Lic.No/Date:0310732912
30.04.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and is being sent to C&PC(Chem.Div). The case is re-listed for 26.3.2014.
 

33

Case No.:127/26/83-ALC1/2013 Party Name:BEE CHEMS Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00450/AM14/ RLA File :06/24/040/00002/AM14/ Lic.No/Date:0610031752
30.04.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014
 

34

Case No.:1/9/83-ALC1/2013 Party Name:JK MASTER BATCH PVT.LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00157/AM14/ RLA File :05/23/040/00030/AM14/ Lic.No/Date:0510353100
03.05.2013

Defer Date:26.03.2014

Decision :Committee observed that hard copy has not been received. Hence decided to send again reminder to RA & Firm. The case is re-listed for 26.3.2014
 

35

Case No.:46/17/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00219/AM14/ RLA File :08/24/040/00041/AM14/ Lic.No/Date:0810120821
07.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

36

Case No.:28/17/83-ALC1/2013 Party Name:CHEMCON SPECIALITY CHEMICALS P LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00201/AM14/ RLA File :34/24/040/00012/AM14/ Lic.No/Date:3410036839
10.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC. Div). Re-listed for 26.3.2014.
 

37

Case No.:42/26/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00365/AM14/ RLA File :03/95/040/00094/AM14/ Lic.No/Date:0310733923
10.05.2013

Defer Date:26.03.2014

Decision :D/L dated 22.11.2013 issued by DIPP. Reminder issued by this office on 24.1.2014. The case is re-listed for 26.3.2014.
 

38

Case No.:43/26/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00366/AM14/ RLA File :03/95/040/00097/AM14/ Lic.No/Date:0310733922
10.05.2013

Defer Date:26.03.2014

Decision :D/L dated 22.11.2013 issued by DIPP. Reminder issued by this office on 24.1.2014. The case is re-listed for 26.3.2014.
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Case No.:89/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00262/AM14/ RLA File :03/94/040/01114/AM13/ Lic.No/Date:0310734152
13.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and is being sent to C&PC(Chem.Div). The case is re-listed for 26.3.2014.
 

40

Case No.:90/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00263/AM14/ RLA File :03/94/040/00084/AM14/ Lic.No/Date:0310734143
13.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and is being sent to C&PC(Chem.Div). The case is re-listed for 26.3.2014.
 

41

Case No.:95/17/83-ALC1/2013 Party Name:AIMCO PESTICIDES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00268/AM14/ RLA File :03/94/040/00124/AM14/ Lic.No/Date:0310735095
21.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.C.II. 14012/1/2014-Ch-II   dated 17.2.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Triclopyr Acid Technical
98% Min.

 1 Kg NA-TCP 85% MIN 1.16 Kg
 

 
As informed by the firm to TA,C&PC (Chem Div) through letter dated 6.2.2014, they will import only the above item, hence requested to discard other products which they will source in India.    
 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

42

Case No.:56/26/83-ALC1/2013 Party Name:MICRO INKS LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00379/AM14/ RLA File :03/95/040/00148/AM14/ Lic.No/Date:0310735075
21.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/2/2014-PC-II   dated 10.2.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Liquid Polyurethane
Adhesive (Total Solid
Content 60 + 5%)

 1 Kg 1. Adipic Acid
 
2. Phthalic Anhydride
 
3. Isophthalic Acid
 
4. 1,6 Haxendiol
 
5. Mono Ethylene Glycol
 
6. Diethylene Glycol
 
7. Ethyl Acetate
 
8. Methylene Di Isocynate

0.210 Kg
 
0.110 Kg
 
0.090 Kg
 
0.010 Kg
 
0.160 Kg
 
0.060 Kg
 
0.350 Kg
 
0.030 Kg

 
Liquid Polyurethane
Additive (Total Solid
Content 50 + 5%)

 
1 Kg

 
1. Trimethylol Propane
 
2. Toulene Di Iso Cynate
 
3. Ethyl Acetate

 
0.110 kg
 
0.440 kg
 
0.450 Kg

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:7/26/83-ALC1/2013 Party Name:TASKAR CHEMICALS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00330/AM14/ RLA File :03/95/040/00157/AM14/ Lic.No/Date:0310735526
24.05.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 26.3.2014.
 

44

Case No.:26/26/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00349/AM14/ RLA File :03/94/040/00131/AM14/ Lic.No/Date:0310735569
24.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and is being sent to C&PC(Chem.Div). The case is re-listed for 26.3.2014.
 

45

Case No.:5/26/83-ALC1/2013 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00328/AM14/ RLA File :03/95/040/01050/AM13/ Lic.No/Date:0310735655
27.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

46

Case No.:24/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00347/AM14/ RLA File :03/94/040/00167/AM14/ Lic.No/Date:0310736146
30.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. Reminder to be issued. The case is re-listed for 26.3.2014.
 

47

Case No.:25/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00348/AM14/ RLA File :03/94/040/00169/AM14/ Lic.No/Date:0310736144
30.05.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. Reminder to be issued. The case is re-listed for 26.3.2014.
 

48

Case No.:20/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00343/AM14/ RLA File :03/94/040/00170/AM14/ Lic.No/Date:0310736370
03.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. Reminder to be issued. The case is re-listed for 26.3.2014.
 

49

Case No.:65/26/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00388/AM14/ RLA File :31/83/040/00033/AM14/ Lic.No/Date:3110058596
03.06.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

50

Case No.:19/26/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00342/AM14/ RLA File :03/94/040/00177/AM14/ Lic.No/Date:0310736582
04.06.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

51

Case No.:84/26/83-ALC1/2013 Party Name:BRILLIANT PRINTERS PVT.LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00407/AM14/ RLA File :07/24/040/00018/AM14/ Lic.No/Date:0710095753
04.06.2013

Defer Date:26.03.2014

Decision :D/L dated 22.10.2013 issued by DIPP. Reminder issued by this office on 24.1.2014. The case is re-listed for 26.3.2014.
 

52

Case No.:26/21/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00312/AM14/ RLA File :03/95/040/00173/AM14/ Lic.No/Date:0310736883
06.06.2013

Defer Date:26.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 17.12.2013. Reminder issued on 22.1.2014. The case is re-listed for 26.3.2014.
 

53

Case No.:63/26/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00386/AM14/ RLA File :31/83/040/00018/AM14/ Lic.No/Date:3110058683
10.06.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 26.3.2014.
 

54

Case No.:25/30/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00487/AM14/ RLA File :03/94/040/00216/AM14/ Lic.No/Date:0310737259
11.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 22.1.2014. The case is re-listed for 26.3.2014.
 

55

Case No.:83/26/83-ALC1/2013 Party Name:GRANITO BRUSHES PVT.LTD, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00406/AM14/ RLA File :07/24/040/00063/AM14/ Lic.No/Date:0710095916
14.06.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

56

Case No.:26/30/83-ALC1/2013 Party Name:JAWAHAR SAW MILLS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00488/AM14/ RLA File :03/94/040/00241/AM14/ Lic.No/Date:0310738027
18.06.2013

Defer Date:26.03.2014

Decision :D/L dated 31.12.2013 issued by DIPP. Reminder issued on 21.2.2014. The case is re-listed for 26.3.2014.
 

57

Case No.:12/21/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00298/AM14/ RLA File :08/24/040/00107/AM14/ Lic.No/Date:0810122299
27.06.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. Committee noted that Central Excise Data have been received and sent to Deptt. of C&PC(Chem Div) on 10.2.2013. Re-listed for 26.3.2014
 

58

Case No.:2/15/83-ALC1/2013 Party Name:BODAL CHEMICALS LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00171/AM14/ RLA File :08/24/040/00127/AM14/ Lic.No/Date:0810122411
01.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 
 
 
 

59

Case No.:74/26/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00397/AM14/ RLA File :08/24/040/00125/AM14/ Lic.No/Date:0810122412
01.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 22.1.2014. The case is re-listed for 26.3.2014
 

60

Case No.:13/21/83-ALC1/2013 Party Name:ATLANTIC CARE CHEMICALS Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00299/AM14/ RLA File :10/24/040/00021/AM14/ Lic.No/Date:1010053953
02.07.2013

Defer Date:26.03.2014

Decision :Comments awaited from DBT. Re-listed for 26.3.2014.
 

61

Case No.:36/26/83-ALC1/2013 Party Name:JOLLY BOARD LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00359/AM14/ RLA File :03/94/040/00286/AM14/ Lic.No/Date:0310739897
02.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 3.1.2014 issued by DIPP. The case is re-listed for 26.3.2014.
 

62

Case No.:17/21/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00303/AM14/ RLA File :05/23/040/00125/AM14/ Lic.No/Date:0510358712
04.07.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and Committee noted that reply from the  firm has been received and   sent to Deptt. of C&PC(PC Div) on 24.2.2014.   Re-listed for 26.3.2014.
 

63

Case No.:71/26/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00394/AM14/ RLA File :08/24/040/00098/AM14/ Lic.No/Date:0810122586
05.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 22.1.2014. The case is re-listed for 26.3.2014
 

64

Case No.:38/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00500/AM14/ RLA File :08/24/040/00136/AM14/ Lic.No/Date:0810122603
08.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. Committee noted that Central Excise Data have been received and sent to Deptt. of C&PC(Chem Div) on 10.2.2014. Re-listed for 26.3.2014
 

65

Case No.:39/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00501/AM14/ RLA File :08/24/040/00137/AM14/ Lic.No/Date:0810122602
08.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder issued on 13.1.2014. Re-listed for 26.3.2014.
 

66

Case No.:87/26/83-ALC1/2013 Party Name:KUTCH CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00410/AM14/ RLA File :34/24/040/00076/AM14/ Lic.No/Date:3410037437
18.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/17/2012-Ch-II   dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin (51-
55% Chlorine Content)

 1 Kg 1. Linear Alpha Olefin (C8-C30)
 
2. Stabilizer (Epoxidised Soya
Bean Oil)
 
3. HM/HDPE Granules   for
Drums

0.550 Kg
 
0.01  Kg
 
 
As per
packing policy
 

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:2/20/83-ALC1/2013 Party Name:PONDY OXIDES AND CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00285/AM14/ RLA File :25/24/040/00003/AM14/ Lic.No/Date:2510004084
24.07.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 4.2.2014. The case is re-listed for 26.3.2014.
 

68

Case No.:93/26/83-ALC1/2013 Party Name:CHHENNA CORPORATION Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00416/AM14/ RLA File :05/23/040/00173/AM14/ Lic.No/Date:0510362094
06.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 31.1.2014 issued by DIPP. The case is re-listed for 26.3.2014.
 

69

Case No.:98/26/83-ALC1/2013 Party Name:PROEC ENERGY LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00421/AM14/ RLA File :05/24/040/00169/AM14/ Lic.No/Date:0510362195
07.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

70

Case No.:47/30/83-ALC1/2013 Party Name:EURO DECOR PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00509/AM14/ RLA File :03/94/040/00375/AM14/ Lic.No/Date:0310744688
08.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

71

Case No.:46/26/83-ALC1/2013 Party Name:LONA INDUSTRIES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00369/AM14/ RLA File :03/95/040/00286/AM14/ Lic.No/Date:0310744875
12.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

72

Case No.:100/26/83-ALC1/2013 Party Name:PERFECT COLOURANTS AND PLASTICS PVT LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00423/AM14/ RLA File :34/24/040/00103/AM14/ Lic.No/Date:3410037638
13.08.2013

Defer Date:26.03.2014

Decision :D/L dated 31.10.2013 issued by Deptt. of C&PC(PC.Div). Reminder issued by this office on 24.1.2014 . Re-listed for 26.3.2014.
 

73

Case No.:8/28/83-ALC1/2013 Party Name:INTERNATIONAL CONVEYORS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00460/AM14/ RLA File :03/94/040/00756/AM13/ Lic.No/Date:0310745144
13.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

74

Case No.:107/26/83-ALC1/2013 Party Name:ATUL LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00430/AM14/ RLA File :08/24/040/00166/AM14/ Lic.No/Date:0810123843
14.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of &PC(Chem Div). Re-listed for 26.3.2014.
 

75

Case No.:99/26/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00422/AM14/ RLA File :08/24/040/00218/AM14/ Lic.No/Date:0810123892
16.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. The case is re-listed for 26.3.2014.
 

76

Case No.:105/26/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00428/AM14/ RLA File :05/23/040/00215/AM14/ Lic.No/Date:0510362973
20.08.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and Committee noted that reply from the  firm has been received and   sent to Deptt. of C&PC(PC Div) on 24.2.2014.   Re-listed for 26.3.2014.
 

77

Case No.:56/30/83-ALC1/2013 Party Name:SHIV SHAKTI TIMBER INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00518/AM14/ RLA File :09/24/040/00243/AM14/ Lic.No/Date:0910057261
21.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

78

Case No.:102/26/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00425/AM14/ RLA File :08/24/040/00118/AM14/ Lic.No/Date:0810124124
26.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 14.2.2014. The case is re-listed for 26.3.2014.
 

79

Case No.:103/26/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00426/AM14/ RLA File :08/24/040/00130/AM14/ Lic.No/Date:0810124123
26.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 14.2.2014. The case is re-listed for 26.3.2014.
 

80

Case No.:6/28/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00458/AM14/ RLA File :08/24/040/00235/AM14/ Lic.No/Date:0810124125
26.08.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 6.2.2014. The case is re-listed for 26.3.2014.
 

81

Case No.:40/30/83-ALC1/2013 Party Name:SGM PAPER PRODUCTS Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00502/AM14/ RLA File :05/24/040/00194/AM14/ Lic.No/Date:0510363779
27.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

82

Case No.:12/30/83-ALC1/2013 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00474/AM14/ RLA File :05/24/040/00178/AM14/ Lic.No/Date:0510364025
30.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

83

Case No.:16/34/83-ALC1/2013 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00551/AM14/ RLA File :05/24/040/00183/AM14/ Lic.No/Date:0510364032
30.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

Case No.:62/34/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred
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84 HQ File :01/83/050/00597/AM14/ RLA File :03/94/040/00450/AM14/ Lic.No/Date:0310747722
30.08.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

85

Case No.:43/30/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00505/AM14/ RLA File :30/24/040/00023/AM14/ Lic.No/Date:3010096547
03.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

86

Case No.:57/30/83-ALC1/2013 Party Name:POLMANN INDIA LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00519/AM14/ RLA File :03/95/040/00445/AM14/ Lic.No/Date:0310748096
03.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

87

Case No.:62/30/83-ALC1/2013 Party Name:E I DUPONT INDIA PVT LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00524/AM14/ RLA File :34/24/040/00082/AM14/ Lic.No/Date:3410037818
04.09.2013

Defer Date:26.03.2014

Decision :D/L dated 21.11.2013 issued by Deptt. of C&PC(Chem.Div). Reminder issued by this office on 24.1.2014. Re-listed for 26.3.2014.
 

88

Case No.:41/34/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00576/AM14/ RLA File :03/95/040/00392/AM14/ Lic.No/Date:0310748372
04.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. The case is re-listed for 26.3.2014.
 

89

Case No.:7/30/83-ALC1/2013 Party Name:DYNAMIC INDUSTRIES LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00469/AM14/ RLA File :08/24/040/00247/AM14/ Lic.No/Date:0810124522
05.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

90

Case No.:60/30/83-ALC1/2013 Party Name:KUTCH CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00522/AM14/ RLA File :34/24/040/00126/AM14/ Lic.No/Date:3410037833
05.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

91

Case No.:60/34/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00595/AM14/ RLA File :03/94/040/00484/AM14/ Lic.No/Date:0310748782
06.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. Reminder to be issued. The case is re-listed for 26.3.2014.
 

92

Case No.:4/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00466/AM14/ RLA File :08/24/040/00243/AM14/ Lic.No/Date:0810124575
10.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

93

Case No.:45/30/83-ALC1/2013 Party Name:KALPENA INDUSTRIES LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00507/AM14/ RLA File :02/24/040/00056/AM14/ Lic.No/Date:0210194064
10.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC(PC Div). for comments. U.O. sent to Deptt. of C&PC(PC Div) on 4.2.2014. The case is re-listed for 26.3.2014.
 

94

Case No.:46/30/83-ALC1/2013 Party Name:EMAMI BIOTECH LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00508/AM14/ RLA File :02/24/040/00080/AM14/ Lic.No/Date:0210194063
10.09.2013

Defer Date:26.03.2014

Decision :D/L dated 19.12.2013 issued by DC(MSME). Reminder issued on 21.2.2014 by this office. The case is re-listed for 26.3.2014.
 

95

Case No.:56/34/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00591/AM14/ RLA File :03/94/040/00500/AM14/ Lic.No/Date:0310749122
11.09.2013

Defer Date:26.03.2014

Decision :The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. Reminder to be issued. The case is re-listed for 26.3.2014.
 

96

Case No.:4/28/83-ALC1/2013 Party Name:R.H.INTERNATIONAL Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00456/AM14/ RLA File :29/24/040/00007/AM14/ Lic.No/Date:2910022556
12.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

97

Case No.:5/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00467/AM14/ RLA File :08/24/040/00117/AM14/ Lic.No/Date:0810124729
12.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 14.2.2014. The case is re-listed for 26.3.2014.
 

98

Case No.:8/30/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00470/AM14/ RLA File :08/24/040/00262/AM14/ Lic.No/Date:0810124724
12.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

99

Case No.:52/34/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00587/AM14/ RLA File :03/95/040/00162/AM14/ Lic.No/Date:0310749347
12.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. E-mail to be issued. The case is re-listed for 26.3.2014.
 

100

Case No.:63/34/83-ALC1/2013 Party Name:CHEMINOVA INDIA LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00598/AM14/ RLA File :03/94/040/00513/AM14/ Lic.No/Date:0310749470
13.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 26.3.2014.
 

101

Case No.:40/34/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00575/AM14/ RLA File :03/95/040/00006/AM14/ Lic.No/Date:0310749642
16.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. E-mail to be issued. The case is re-listed for 26.3.2014.
 

102

Case No.:55/34/83-ALC1/2013 Party Name:KAYGEE-LOPAREX INDIA PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00590/AM14/ RLA File :03/94/040/00277/AM14/ Lic.No/Date:0310749904
17.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

103

Case No.:52/30/83-ALC1/2013 Party Name:PARIJAT INDUSTRIES (INDIA) PVT.LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00514/AM14/ RLA File :33/24/040/00008/AM14/ Lic.No/Date:3310027661
20.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

104

Case No.:31/34/83-ALC1/2013 Party Name:KIRAN GLOBAL CHEMS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00566/AM14/ RLA File :05/23/040/00162/AM14/ Lic.No/Date:0510366375
20.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

105

Case No.:54/34/83-ALC1/2013 Party Name:AIMCO PESTICIDES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00589/AM14/ RLA File :03/94/040/00539/AM14/ Lic.No/Date:0310750622
20.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

106

Case No.:23/34/83-ALC1/2013 Party Name:BRAKEWEL AUTOMOTIVE COMPONENTS(I)P.LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00558/AM14/ RLA File :05/23/040/00180/AM14/ Lic.No/Date:0510366412
23.09.2013

Defer Date:26.03.2014

Decision :D/L dated 31.12.2013 issued by DIPP. Reminder issued on 24.1.2014. The case is re-listed for 26.3.2014.
 

107

Case No.:68/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00603/AM14/ RLA File :50/24/040/00006/AM14/ Lic.No/Date:5010001804
23.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/101/2011-PC-II   dated 24.2.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
White Coloured Master
Batch (Plast White/Plast
Supreme/Plastfil/Plast White
Premium (Containing  23.5 +
1% LLDPE & 76.5 + 1%
Calcium Carbonate)

 1 Kg 1. LLDPE Granules
 
2. Calcium Carbonate

0.24205 Kg
 
0.78795 Kg
 

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

108

Case No.:69/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00604/AM14/ RLA File :50/24/040/00005/AM14/ Lic.No/Date:5010001803
23.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/101/2011-PC-II   dated 24.2.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
White Coloured Master
Plast Stiff/Plast Stiff
Premium/Plast Fab/Plast
Fab Premium/ A-LENX
(PP – 278 [EX A-LEN
2000 PP]) (containing 23.5
+ 1% PP & 76.5 + 1%
Calcium Carbonate)

 1 Kg 1. Polypropylene Granules
 
2. Calcium Carbonate

0.24205 Kg
 
0.78795 Kg
 

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

109

Case No.:22/34/83-ALC1/2013 Party Name:MAHALAXMI POLYPACK PVT.LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00557/AM14/ RLA File :05/24/040/00220/AM14/ Lic.No/Date:0510366703
25.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC (PC Div) for comments. U.O. sent to Deptt. of C&PC(PC Div) on 4.2.2014. The case is re-listed for 26.3.2014.
 

110

Case No.:72/34/83-ALC1/2013 Party Name:FARCOM CABLE SYSTEMS PRIVATE LIMITED, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00607/AM14/ RLA File :07/24/040/00180/AM14/ Lic.No/Date:0710098544
25.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/1/2011-PC-II   dated 12.2.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Filler Master Batches
(Containing 30 + 1%
Polypropylene and 70 +
1% Calcium Carbonate)

 1 Kg Polypropylene Granules 0.3030 Kg
 

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

111

Case No.:5/34/83-ALC1/2013 Party Name:ARVIND PD COMPOSITES PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00540/AM14/ RLA File :08/24/040/00282/AM14/ Lic.No/Date:0810125173
27.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

112

Case No.:13/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00548/AM14/ RLA File :08/24/040/00223/AM14/ Lic.No/Date:0810125172
27.09.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

113

Case No.:46/34/83-ALC1/2013 Party Name:S.M. CHEMICALS Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00581/AM14/ RLA File :03/95/040/00494/AM14/ Lic.No/Date:0310751564
27.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

114

Case No.:73/34/83-ALC1/2013 Party Name:PRAVIN CHHAPERIA MR(PROP.M/S.CHHAPERIA INTL CO) Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00608/AM14/ RLA File :07/24/040/00174/AM14/ Lic.No/Date:0710098660
27.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

115

Case No.:74/34/83-ALC1/2013 Party Name:CHEMIZOL ADDITIVES PVT.LTD, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00609/AM14/ RLA File :07/24/040/00204/AM14/ Lic.No/Date:0710098639
27.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

116

Case No.:2/34/83-ALC1/2013 Party Name:ANKIT INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00537/AM14/ RLA File :08/24/040/00287/AM14/ Lic.No/Date:0810125252
30.09.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

117

Case No.:20/34/83-ALC1/2013 Party Name:HPL ADDITIVES LIMITED(FORMERLY KNOWN HIGH POLYMER Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00555/AM14/ RLA File :05/23/040/00166/AM14/ Lic.No/Date:0510367123
30.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/7/2011-Ch-II   dated 1.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Polyazo AZDN (2,2 Azo
bis Isobutyro Nitrile)

 1 Kg 1. Acetone Cyanohydrin
 
2. Hydrazine Hydrate 80%
 
3. Dicumyl Peroxide

1.217 Kg
 
0.450 kg
 
0.064 Kg
 

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

118

Case No.:4/36/83-ALC1/2013 Party Name:JAMES WALKER INMARCO INDUSTRIES PVT. LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00619/AM14/ RLA File :03/94/040/00571/AM14/ Lic.No/Date:0310751606
30.09.2013

Defer Date:26.03.2014

Decision :Letter issued on 22.1.2014 for hard copy. The case is re-listed for 26.3.2013
 

119

Case No.:7/28/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00459/AM14/ RLA File :30/24/040/00033/AM14/ Lic.No/Date:3010097273
03.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

120

Case No.:6/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00541/AM14/ RLA File :08/24/040/00274/AM14/ Lic.No/Date:0810125294
03.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

121

Case No.:65/34/83-ALC1/2013 Party Name:R. K. INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00600/AM14/ RLA File :34/24/040/00161/AM14/ Lic.No/Date:3410038103
03.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

122

Case No.:15/34/83-ALC1/2013 Party Name:CENTURY TEXTILES AND INDUSTRIES LTD Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00550/AM14/ RLA File :02/24/040/00060/AM14/ Lic.No/Date:0210195059
04.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

123

Case No.:35/34/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00570/AM14/ RLA File :03/95/040/00518/AM14/ Lic.No/Date:0310752200
04.10.2013

Defer Date:26.03.2014

Decision :D/L dated 31.12.2013 issued by DIPP. The case is re-listed for 26.3.2014.
 

124

Case No.:36/34/83-ALC1/2013 Party Name:PARAM WOOD MOULDING PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00571/AM14/ RLA File :03/95/040/00498/AM14/ Lic.No/Date:0310752335
04.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

125

Case No.:43/34/83-ALC1/2013 Party Name:KMB TRADING CORPORATION P LTD, Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00578/AM14/ RLA File :32/24/040/00012/AM14/ Lic.No/Date:3210068096
04.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from DIPP. Re-listed for 26.3.2014.
 

126

Case No.:8/34/83-ALC1/2013 Party Name:EVERPLUS PLASTICS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00543/AM14/ RLA File :08/24/040/00266/AM14/ Lic.No/Date:0810125496
10.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for wants of information from the firm to the D/L dated 10.2.2014 issued by Deptt. of C&PC(PC.Div). Re-listed for 26.3.2014.
 

127

Case No.:17/34/83-ALC1/2013 Party Name:PI INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00552/AM14/ RLA File :13/24/040/00030/AM14/ Lic.No/Date:1310044708
10.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

128

Case No.:18/34/83-ALC1/2013 Party Name:PI INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Approved

HQ File :01/83/050/00553/AM14/ RLA File :13/24/040/00029/AM14/ Lic.No/Date:1310044709
10.10.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.C.II 14012/7/2013-Ch-II   dated 30.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Pyroxasulfone Technical  1 Kg 1. Glyoxalic acid (Min. 50%)

 
2. Hydroxylamine Sulfate (Min
98%)
 
3. Bromine (Min 99%)
 
4. Thiourea (Min 99%)
 
5. 1-Methyl-3-(trifluoromethyl-
1H pyrazole-5-ol (MTP) (Min

0.692 Kg
 
0.386 Kg
 
 
1.578 Kg
 
0.267 Kg
 
0.611 Kg
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96%)
 
6. Potassium Carbonate (Min
98%)
 
7. N-Butyl Acetate (Min. 98%)
 
8. Acetonitrile (Min. 98%)
 
9. Isopropyl alcohol (Min. 98%)
 
10. Sodium Sulphite (Min. 96%)

 
 
0.490 kg
 
 
1.463 Kg
 
1.637 Kg
 
0.279 Kg
 
0.337 Kg
 

 
RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

129

Case No.:1/34/83-ALC1/2013 Party Name:ARUNAYA ORGANICS PVT. LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00536/AM14/ RLA File :08/24/040/00299/AM14/ Lic.No/Date:0810125589
11.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 26.3.2014.
 

130

Case No.:1/30/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00463/AM14/ RLA File :08/24/040/00277/AM14/ Lic.No/Date:0810125597
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

131

Case No.:2/30/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00464/AM14/ RLA File :08/24/040/00278/AM14/ Lic.No/Date:0810125598
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

132

Case No.:4/34/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00539/AM14/ RLA File :08/24/040/00312/AM14/ Lic.No/Date:0810125595
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

133

Case No.:7/34/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00542/AM14/ RLA File :08/24/040/00310/AM14/ Lic.No/Date:0810125593
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 
 

134

Case No.:9/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00544/AM14/ RLA File :08/24/040/00298/AM14/ Lic.No/Date:0810125615
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

135

Case No.:10/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00545/AM14/ RLA File :08/24/040/00297/AM14/ Lic.No/Date:0810125614
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

136

Case No.:11/34/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00546/AM14/ RLA File :08/24/040/00241/AM14/ Lic.No/Date:0810125596
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

137

Case No.:14/34/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00549/AM14/ RLA File :08/24/040/00311/AM14/ Lic.No/Date:0810125594
14.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
 

138

Case No.:49/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00584/AM14/ RLA File :50/24/040/00008/AM14/ Lic.No/Date:5010001845
14.10.2013

Defer Date:26.03.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 26.3.2014.
 

139

Case No.:12/34/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00547/AM14/ RLA File :08/24/040/00322/AM14/ Lic.No/Date:0810125648
15.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 26.3.2014.
 

140

Case No.:21/34/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00556/AM14/ RLA File :05/23/040/00304/AM14/ Lic.No/Date:0510368919
21.10.2013

Defer Date:26.03.2014

Decision : The Committee considered the case as per agenda and Committee noted that reply from the  firm has been received and   sent to Deptt. of C&PC(PC Div) on 24.2.2014.   Re-listed for 26.3.2014.
 

141

Case No.:1/48/83-ALC1/2013 Party Name:DEEP POLYMERS PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00870/AM14/ RLA File :08/24/040/00247/AM13/ Lic.No/Date:0810125904
23.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 26.3.2014
 

142

Case No.:5/36/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00620/AM14/ RLA File :08/24/040/00333/AM14/ Lic.No/Date:0810126196
31.10.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that Central Excise Data from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 10.2.2014. The case is re-listed for 26.3.2014.
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Case No.:1/36/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00616/AM14/ RLA File :08/24/040/00361/AM14/ Lic.No/Date:0810126609
22.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

144

Case No.:2/36/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00617/AM14/ RLA File :08/24/040/00360/AM14/ Lic.No/Date:0810126610
22.11.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. The case is re-listed for 26.3.2014.
 

145

Case No.:10/48/83-ALC1/2013 Party Name:RELIANCE INDUSTRIES LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00879/AM14/ RLA File :03/95/040/00662/AM14/ Lic.No/Date:0310760692
05.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 22.2.2014. The case is re-listed for 26.3.2014.
 

146

Case No.:2/48/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00871/AM14/ RLA File :08/24/040/00005/AM14/ Lic.No/Date:0810127367
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

147

Case No.:3/48/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00872/AM14/ RLA File :08/24/040/00308/AM13/ Lic.No/Date:0810127365
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

148

Case No.:4/48/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00873/AM14/ RLA File :08/24/040/00019/AM14/ Lic.No/Date:0810127368
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

149

Case No.:7/48/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00876/AM14/ RLA File :08/24/040/00470/AM13/ Lic.No/Date:0810127366
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
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Case No.:8/48/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00877/AM14/ RLA File :08/24/040/00434/AM13/ Lic.No/Date:0810127362
24.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

151

Case No.:5/48/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00874/AM14/ RLA File :08/24/040/00399/AM14/ Lic.No/Date:0810127478
27.12.2013

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

152

Case No.:6/48/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00875/AM14/ RLA File :08/24/040/00316/AM14/ Lic.No/Date:0810127714
03.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014
 

153

Case No.:9/48/83-ALC1/2013 Party Name:MAGNUM LUBRICANTS (INDIA) PRIVATE LIMITED Meet No/Date:48/83-ALC1/2013
26.02.2014

Status:Case Deferred

HQ File :01/83/050/00878/AM14/ RLA File :03/95/040/00835/AM14/ Lic.No/Date:0310766868
20.01.2014

Defer Date:26.03.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RA and firm. The case is re-listed for 26.3.2014

  
  
Date:06.03.2014
Place:New Delhi

Daya Shankar 
Dy. Director of Foreign Trade 
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